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60(1)

CHHATTISGARH ACT
(No. 7 of 2006)

THE CHHATTISGARH MONEY LENDING £4MENDMENT] ACT, 2005

An Act to amend the Chhaftisparh Money Lenders Act, 1934 (No. 13 of 1934).

Beitenacted by the Chhamsgmh Legislawre in the fifty suuh year of the rcpubhc of Ind:a as
follows ;—

. (@ . This Actmay be ca][ed the Chhatusgam Money Lcnders (Amendment) Act,
2005 ' A o
(2) It shatl come into force frorn the da[e: OfllS publ:cauon in the Official Gazene.
2. (D In sub-section (1) of Section ll -Cof the Pnnc:pa] Act—
| For the fig igure and word "50 Rupeas" the figure and word "] 000 Rupbes" shall be
o substituted. |
- (2) In sub-scction {2) of Section ].l -C of the Prin_cipal Act—

For the words “one year or two" the word "five" shall be subsu'lutr;.d,

Shorttitle, extent and
Commencement.

Amcodment of Sec-
tion I1-C.
|
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